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THE  DEPUTY   CHAIRMAN: Shri Seshav 
Prasad Shukla. 

REFERENCE To THE NEED TO 
INCREASE THE CENTRAL ALL. 0 

CATION OF RICE TO MADHYA 
PRADESH IN VDVIEW  OF THE FAH. 

URE OF CROPS 

 

REFERENCE TO THE U. S. ARMED 
FORCES MAP REPORTEDLY SHOWING 
PARTS OF INDIA AS DISPUTED 
TERRITORY 

SHRI KAPIL VERMA (Uttar 
Pradesh): Madam Deputy Chairman, 
it is a mattter of great concern that 
the U. S. Pacific Command in its pub 
lication has shown large chunks of 
Indian territory as disputed territory 
by putting it on the wrong side of 
the dotted line. This territory inclu 
des parts of Punjab, including the dis 
tricts of Ferozepur, Amritsar and 
Gurdaspur, where Pak-trained terro- 
rits are most active besides some nor 
thern parts of U. P. and the States of 
Himachal Pradesh and Jammu and 
Kashmir. 1 hope the Government 
wili take a very serious note of this 
matter in view of the grave implica 
tions. So far US was treating J&K as 
disputed territory. Now they are 
also showing sinister design about 
parts of U. P., Punjab and Himachal 
Pradesh. I hope the Government has 
already taken up the issue with the 
U. S. Government but if it has not 
taken up the matter so far, the 
Foreign Office should immediately 
summon, the U. S. Ambassador and 
lodge      a      strong        protest and 

demand an apology; it should also 
demand immediate withdrawal of 
the incorrect map and publication of 
the correct map. Our Governmen 
should also take note of this 
dangerous signal        from      U. S 

about its future tactics and take necessary 
steps to meet the situation. Madam; I also 
demand that the Gov ernment should make a 
comprehensive statement on the subject and 
take the House into confidence about the 
action taken in the matter. 


